IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :15-07-2022
Date : 15.07.2022

/ c.Cc

ZYP Court |Applied For

WP (C) - (5e
1 49940/ |15.07.2 8925/2 SUBRATA GENE Order Dtd. at
2022 022 022 PANDA RAL 2022-05-06 No-
)
_ (Se
49941/ |15.07.2 WP (C) - [SAROJ Order Dtd. at
2 2022 022 18679/ |KUMAR €.0. 2022-07-13 No-
2017 PARIDA )
N (Se
5 [49942/ [15.07.2 gigézo P. K. - ;gURT Order Dtd. at
2022 022 PARIDA U : 2022-07-13 No-
20 22 )
WP (C) - . . (Se
4 49943/ 115.07.2 21261/ R K GENE Petition With at
2022 022 BARIK RAL Annexures No-
2013 )
- WP (C) - (Se
5 49944/ 115.07.2 13894/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2008 )
B WP (C) - (Se
6 49945/ 115.07.2 19720/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
B WP (C) - (5e
7 49946/ |15.07.2 21262/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
- WP (C) - (Se
8 49947/ 115.07.2 21263/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
27-49948/ 15.07.2 [WP(C)- |R.K.BARI |GENE Petition With (Se
2022 022 22141/ K RAL Annexures at




10

11

12

13

14

15

16

17

18

19

20

21

2013 No-
)

WP (C) - (Se

49949/ |15.07.2 22143/ R.K.BARI |GENE Petition With at

2022 022 K RAL Annexures No-
2013 )

WP (C) - (Se

49950/ |15.07.2 22142/ R.K.BARI |GENE Petition With at

2022 022 K RAL Annexures No-
2013 )

WP (C) - . . (Se

49951/ |15.07.2 22144/ R.K.BARI c.0 Petition With at

2022 022 K T Annexures No-
2013 )

WP (C) - (Se

49952/ 115.07.2 22335/ R.K.BARI |GENE Petition With at

2022 022 K RAL Annexures No-
2013 )

WP (C) - (Se

49953/ 115.07.2 22145/ R.K.BARI |GENE Petition With at

2022 022 K RAL Annexures No-
2013 )

WP (C) - (Se

49954/ |15.07.2 25373/ R.K.BARI |GENE Petition With at

2022 022 K RAL Annexures No-
2013 )

WP (C) - COURT (Se

49955/ (15.07.2 14349/ JANMEJAY c.o. Ino Order Dtd. at

2022 022 2022 PARIDA 24 2022-07-13 ?o—

WP (C) - (Se

49956/ |15.07.2 10312/ B.R.SENA c.0 COURT |Order Dtd. at

2022 022 PTI "7 NO. 1 |2022-07-13 No-
2022 :

WP (C) - (Se

49957/ 115.07.2 18542/ R.K.BARI |GENE Petition With at

2022 022 K RAL Annexures No-
2013 )

WP (C) - (Se

49958/ |15.07.2 10313/ B.R.SENA c.0 COURT |Order Dtd. at

2022 022 PTI "7 NO. 1 |2022-07-13 No-
2022 )

WP (C) - (Se

49959/ |15.07.2 19718/ R.K.BARI |GENE Petition With at

2022 022 K RAL Annexures No-
2013 )

WP (C) - (Se

49960/ |15.07.2 18543/ R.K.BARI |GENE Petition With at

2022 022 K RAL Annexures No-
2013 )

2249961/ [15.07.2 [wP(C)- [B.R.SENA [C.O. |COURT [Order Dtd. [(se




23

24

25

26

27

28

29

30

31

32

33

2022 022 10314/ PATI NO. 1 |2022-07-13 at
2022 No-
)
WP (C) - (5e
49962/ |15.07. 19717/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
(Se
49963/ |15.07. %5(5:]?20 P. K. <o ;gURT Order Dtd. at
2022 022 PARIDA U . 2022-07-13 No-
20 22 )
WP (C) - (5e
49964/ |15.07. 19722/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
WP (C) - (5e
49965/ |15.07. 19719/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
WP (C) - (Se
49966/ (15.07. 19721/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
WP (C) - |MADAN COURT (5e
49967/ |15.07. Order Dtd. at
2022 lo2s 15290/ |MOHAN C.0. INO. 2 | oo - 11 No-
2022 DAS OLD )
WP (C) - (Se
49968/ [15.07. 22140/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
WP (C) - (5e
49969/ |15.07. 17456/ R.K.BARI |GENE Petition With at
2022 022 K RAL Annexures No-
2013 )
_ (Se
49970/ |15.07. ???520 SUSHIL GENE Order Dtd. at
2022 022 29 PRADHAN |RAL 2022-07-12 No-
)
(Se
MATA-
49971/ |15.07. GENE at
2022 022 25/202 S K JENA |-, Last Order No-
)
ORDER
DT
25/7/1
49972/ [15.07.2 WA~ S R GENE Order Dtd 8 J a(tie
. . 302/20 [MOHAPATR . PASSED e
2022 022 18 A RAL 2022-11-17 IN IA T?
460/18
ORDER

DT




34

35

36

37

38

39

40

41

42

28/3/1
9

PASSED
IN TIA
222/19
ORDER
DT
13/7/2
2 IN
WA
302/18
(Se
49973/ |15.07. ?gégé/ K C GENE Order Dtd. at
2022 022 SWAIN RAL 2022-06-22 No-
2022 0
(Se
WP (C) -
49974/ |15.07. GENE Order Dtd. at
2022 022 13443/ |A SARMAD |pn 2022-06-20 No-
2022
1)
BLAPL- (5e
49975/ 115.07.2 |7 |SUVENDU |GENE Order Dtd. at
2022 022 > BARIK RAL 2022-06-22 No-
1)
(Se
49976/ |15.07. S?Efio R GENE Order Dtd. at
2022 022 o MOHANTY |RAL 2022-07-12 No-
1)
(Se
49977/ |15.07. gsggé/ B K GENE Order Dtd. at
2022 022 SWAIN RAL 2022-05-31 No-
2021 0
WRIT
o105 e e
49978/ [15.07.2 |, )~ [KUMAR GENE Order Dtd. o —
2022 022 BEHERA, |RAL 9999-12-31
018 bl 1a 13.07. [sToN  |107
2022  |BENCH |)
)
(Se
49979/ [15.07.2 (00007 | o |oENE Order Dtd. o
2022 022 e RAL 2019-08-05 e
)
(Se
oJc- at
49980/ |15.07. GENE Order Dtd.
1826/1 U P BAG No-
2022 022 55 RAL 1989-04-19 o
)
(Se
FAO- at
49981/ |15.07. GENE AnnexureEntire
2022  |022 i27/20 S K DAS Ioar order, T87




43

44

45

46

47

48

49

50

51

52

53

54

55

ABLAPL COURT CRMIN |(Se
49982/ 15.07.2 |- S.P.SARO |, | Order Dtd. AL at
2022 022 7107/2 |0 Uy [2022-07-14 MISC- [No-
022 2 10)
49983/ |15.07.2 ["E (&)~ COURT |Order Dtd ;ie
2022 022 16419/ |S.BARIK |C.0. lng " 3 |5020-07-13 No-
2022
10)
BLAPL- COURT (Se
49984/ |15.07. 49072 S.K.SING c.o. lvo. 2 Order Dtd. at
2022 022 H (O Y4 15022-07-13 No-
022 OLD
10)
CRLMP- |M/S.DEBA COURT wrIT |°€
33225/ é;é07’ 1174/2 RANJAN  (C.O. [NO. 3 Séﬁifogfﬁg BRANC ;2_
015 RAY OLD H-6
25)
WP (C) - COURT (Se
49986/ 115.07.2 |1 ¢, o0 [LAXMIDHA | | lorder Dtd. at
2022 022 R SAHU (O Y4 15022-07-08 No-
2022 OLD
25)
WP (C) - |SAROJ COURT (Se
49987/ 15.07. Order Dtd. at
5025 |02z 14526/ [KUMAR c.0. 0. 2 | 00T i on e
2022 |PARIDA OLD
25)
(Se
49988/ |15.07. ?S{$>2 L. D. c o ;gURT Order Dtd. at
2022 022 SAHU A O e 15022-07-13 No-
016 22
25)
BLAPL- COURT (Se
49989/ |15.07. 33542 A.K.MOHA c.o. INo. 2 Order Dtd. at
2022 022 NTY O Y4 15022-07-13 No-
022 OLD
25)
(Se
49990/ [15.07. ?Sii}z A. K. c o ;gURT Order Dtd. at
2022 022 ROUL (O e 15022-07-13 No-
016 22
25)
ABLAPL (Se
COURT
49991/ |15.07. - Order Dtd. at
2022 022 71032 [N-BISWAL C.O. gg’ 2022-07-14 No-
022 25)
(Se
49992/ |15.07. f?if}z A. - ;gURT Order Dtd. at
2022 022 KALASH SO Y- 15022-07-13 No-
016 22
25)
ABLAPL CRMIN |(Se
49993/ /15.07. - s.stnee llc.o ;gURT Order Dtd. AL at
2022 022 7105/2 |°* U lyyT [2022-07-14 MISC- No-
022 2 10)
49994/ |15.07. ?fég;; T BAG GENE Order Dtd. ;ie
2022 022 RAL 2022-05-18
2022 No-




N ] )
ABLAPL (Se
COURT
49995/ |15.07. - Order Dtd. at
56 12022 022 7110/2 [KSHITISH gg 2022-07-14 No-
022 10)
[ ABLAPL (Se
57 49996/ (15.07.2 |- D SWAIN ;gURT Order Dtd. at
2022 022 7113/2 |°° b,y [2022-07-14 No-
022 10)
N ABLAPL CRMIN |(Se
58 49997/ |115.07.2 |- M.R.SAHO ;gURT Order Dtd. AL at
2022  |022 7115/2 |0 oy [2022-07-14 MISC- |No-
022 2 10)
[ _ (Se
59 49998/ 15.07. ?gégl/ K. SAHOO ;gURT Order Dtd. at
2022 022 : * 2022-07-13 No-
2022 22
10)
B WP (C) - | ASHOK wrrT | 5@
49999/ [15.07. COURT |Order Dtd. at
012022 022 15401/ |KUMAR NO. 1 [2022-07-12 BRANC lyo-
2013 |BISWAL : H-4 42)
B WP (C) - |GANESH wrrr | (S€
50000/ [15.07. COURT |Order Dtd. at
61 D002 022 15401/ |CHANDRA No. 1 2029071 BRANC |~
2013 |JENA : H-4 °
46)
[ 3 (Se
¢ 50001/ [15.07. ?gégi/ M. K. COURT |Order Dtd. gii;c at
2022  |022 PANDA NO. 1 |2022-07-12 No-
2013 H-4
46)
__' (Se
WP (C) -
50002/ |15.07. COURT |Order Dtd. at
6312022 022 1056/2IN. SAHOO NO. 1 |2022-07-12 No-
017
46)
[ 3 (Se
6450003/ /15.07. ?géié/ P. C. COURT |Order Dtd. at
2022 022 DAS NO. 9 2022-07-11 No-
2012
46)
T CHIEF (Se
65 50004/ [15.07. ?gésg/ ;ﬁﬁig JUSTI |Order Dtd. at
2022 022 002 lNAvAK CE'S |2022-07-11 No-
COURT 46)
- WP (C) - COURT wriT |‘°©
g6 |50005/ 15.07.2 [7 00 [MADAN o Order Dtd. eanc |3t
2022  |022 2099 | |DAS s 2022-07-13 0l 27_
- WP (C) - DILLIP COURT wriT | (°€
50006/ |15.07. Order Dtd. at
67 D022 022 14584/ |[KUMAR NO. 2 [ oot i) BRANC |~
2022  |SAHU OLD H-1 4?
5'50007/ 15.07.2 Wp(C)- L. D. COURT |Order Dtd. WRIT |(Se
2022  |022 12593/ PANDA NO.  |2022-07-13 BRANC |at




69

70

71

72

73

74

75

76

77

78

79

80

2022 15 H-1  |No-
1)
WP (C) - COURT e
50008/ |15.07. 12596/ L. D. c.o. ko Order Dtd. BRANC at
2022  |022 o9a | |PANDA Le 2022-07-13 01 T?—
_ (Se
50009/ |15.07. ?gég;/ ASHUTOSH |, ;gURT Order Dtd. at
2022 (022 MOHANTY e : 2022-07-13 No-
2022 22 0
_ (Se
50010/ |15.07. ?fégi/ TAPAN c.0 ;gURg Order Dtd. at
2022  |022 ooy | |SWAIN oLy |2022-07-08 T?_
WP (C) - (Se
50011/ |15.07.2 | o~" [B.R.SENA |, o |COURT (Order Dtd. at
2022 (022 PATT Y NO. 1 2022-07-13 No-
2022
1)
_ (Se
50012/ [15.07. ?iéf;/ R. R. co ;gURg Order Dtd. at
2022 (022 5025 | |DAS oy [2022-07-11 T?—
CRLMC- COURT (Se
50013/ |15.07. 1090/2 SARAT c.o. Ino Order Dtd. at
2022  |022 DASH e : 2022-07-12 No-
022 23
1)
CRLMC- COURT (Se
50014/ |15.07.2 |/ 207 |A.MOHANT | |-~ Order Dtd. at
2022 (022 Y o : 2022-06-20 No-
014 23
1)
_ (Se
50015/ [15.07. isggs2 A .MOHANT c.0 COURT |Order Dtd. at
2022 (022 Y Y INo. 1 |2022-07-12 No-
022
1)
_ (Se
50016/ |15.07. gig?gz SUVENDU |, _ |COURT Order Dtd. at
2022 (022 BARIK Y INO. 1 |2022-06-22 No-
019
1)
CRLMC- |ASHOK (Se
50017/ |15.07. 1833/2 [KUMAR c.0 COURT |Order Dtd. at
2022 (022 055 SAHOO NO. 1 |2022-07-13 T?—
Entire (Se
oJc- WRIT
50018/ |15.07. GENE OrderPetition at
2022|022 14603/ M K PANL |ppy, With BRANC lyo-
1998 H-6
Annexures, 36)
_ (Se
50019/ |15.07. §§§%32 K. K. < o. |COURT forder Dtd. at
2022 (022 NATH Y INo. 2 |2022-06-21 No-
011
36)
18150020/ [15.07.2 |[CRLMC- [K.C.TRIP [C.O. [COURT [Order Dtd. [(se




82

83

84

85

86

87

88

89

90

91

92

93

2022 022 1558/2 |aATHY NO. 1 |2022-07-13 at
022 No-
36)
CRLMC- |JYOTI (Se
50021/ [15.07. 130/20 |PRAKASH COURT |Order Dtd. at
2022  [022 NO. 1 2022-06-30 No-
16 KAR
36)
B CRMIN |(Se
50022/ |15.07. f?ggfz A. K. COURT |Order Dtd. AL at
2022 022 SAHOO NO. 1 |2022-07-12 MISC- |No-
022
2 15)
CRIMI |(Se
50023/ [15.07. isg§32 ?3;2? COURT |Order Dtd. NAL at
2022  [022 05 -, NO. 1 12022-07-13 MISC- |No-
1 8)
BLAPL- |BINDU COURT (Se
50024/ |15.07. Order Dtd. at
2022|022 5803/2 |SAGAR NO- 12022-07-13 No-
022 SWAIN 11 5
BLAPL- |BINDU COURT (Se
50025/ |15.07. Order Dtd. at
2022  [022 5804/2|(SAGAR NO- 15022-07-13 No-
022 SWAIN 11 5
_ (Se
50026/ |15.07. 2;?520 R. B. ;gURg Order Dtd. at
2022 022 MISHRA © 4 12022-07-13 No-
22 OLD
8)
CRLMP- COURT (Se
50027/ |15.07. 1138/2 SANGRAM NO Order Dtd. at
2022 022 RATH * |2022-07-14 No-
022 17
8)
CRLMP- COURT (Se
50028/ (15.07.2 |] =" |SANGRAM o Order Dtd. at
2022 022 RATH * |2022-07-14 No-
022 17
8)
CRLMP- COURT (Se
50029/ |15.07. 964/20 SANGRAM NO Order Dtd. at
2022 022 RATH * |2022-07-14 No-
22 17
8)
BLAPL- COURT (Se
50030/ (15.07.2 |,4 g/, |9- B. o Order Dtd. at
2022 022 BEHERA © 12022-07-13 No-
022 11
8)
BLAPT,- COURT (Se
50031/ [15.07. 4708/2 RAHUL NO Order Dtd. at
2022 022 SETHT * 12022-07-13 No-
022 11
8)
_ (Se
50032/ |15.07. 222532 o BEHERA ;gURT Order Dtd. at
2022 022 05 : . |2022-07-14 No-

8)




94

95

96

97

~ CRIMI |(Se
50033/ |15.07. giﬁfgo SESHADEV ;gURT Order Dtd. NAL  |at
2022 1022 BISWAL © |2022-07-13 MISC— [No-
22 11
3 18)
CRLMC- COURT (Se
50034/ |15.07. 803/20 S. B. c N Order Dtd. at
2022|022 UDGATA : © 12022-07-13 No-
22 23
18)
_ (Se
50035/ [15.07. 2??532 6. c. e lo ;gURg Order Dtd. at
2022 1022 -C- : © 2 12022-07-14 No-
022 OLD
18)
CRMIN |(Se
50036/ |15.07. g?g%go P. K. . COURT |Order Dtd. AL at
2022 1022 PARIDA O+ No. 1 [2022-07-13 MISC- No-
19
2 11)
_ (Se
50037/ |15.07. 2??532 ¢ c. e lo ;gURg Order Dtd. at
2022 1022 -C- : © 2 12022-07-14 No-
022 OLD
11)
_ (Se
50038/ (15.07. 222532 P . SAHOO c ;gURT Order Dtd. at
2022 1022 : : © |2022-07-14 No-
022 11
11)
CRMIN |(Se
50039/ |15.07. giiggo P. K. . COURT |Order Dtd. AL at
2022 1022 PARIDA O INo. 1 [2022-07-13 MISC- No-
19
2 11)
_ (Se
50040/ |15.07. 252232 M. R. c COURT |Order Dtd. at
2022|022 SAHOO O INO. 6 [2022-07-13 No-
021
11)
CRLMC- COURT (Se
50041/ [15.07.2 o000 SARAT co. lre Order Dtd. at
2022 1022 DASH : © 12022-07-08 No-
20 11
11)
B CRIMT |(Se
50042/ |15.07. g?g%go gzﬁgiN - ggURT Order Dtd. NAL  lat
2022 1022 o e = 2022-07-13 MISC- No-
1 6)
CRIMI |(Se
50043/ |15.07. §§§¥Sz B. K. . ;gURT Order Dtd. NAL  lat
2022 1022 LENKA : © |2022-07-13 MISC— [No-
022 23
3 14)
CRIMI |(Se
50044/ |15.07. i?ggsz B. K. c ;gURT Order Dtd. NAL at
2022 1022 LENKA : © 12022-07-13 MISC- No-
022 23
3 14)
50045/ [15.07. g?i%ga SARAT . ;gURT Order Dtd. ;ie
2022|022 DASH : © 12022-07-12
22 23 No-




[ | 14
ABLAPL (se
10 50046/ 15.07.2 |- P. K. - ;gURT Order Dtd. at
7 2022 o022 8639/2 |BARIK R 2022-07-14 No-
020 14)
[ (Se
1050047/ |15.07. 22‘2532 o samoo o ;gURT Order Dtd. at
8 12022 022 : . : 2022-07-14 No-
022 11
14)
N ABLAPL (se
101/50048/ |15.07.2 |- HAREKRUS ;gURT Order Dtd. at
9 12022 022 15130/ |HNA DASH e 2022-07-14 No-
2020 14)
[ ABLAPL (Se
111/50049/ |15.07. - u.c.Jena e ;gURg Order Dtd. at
0 12022 022 6275/2 |~ 7" U oin | |2022-07-14 No-
021 14)
[ ABLAPL (Se
1150050/ |15.07.2 |- S.K.BHAN |, ;gURT Order Dtd. at
1 12022 022 4951/2 |JADEO R 2022-07-14 No-
020 14)
[ MR . SUBRA SECON | (Se
111/50051/ |15.07. §§é201 T c ;gURT Order Dtd. D at
2 |2022 o022 KU.MOHAN |~ : 2022-07-14 APPEA No-
7 23
TY L 4)
[ ABLAPL (Se
1150052/ |15.07.2 |- B.R.DALA |, ;gURg Order Dtd. at
3 2022 o022 6277/2 |1 U loin | |2022-07-14 No-
021 4)
__' B (Se
111/50053/ |15.07. 222?32 kSHITTSH |lc I(\:ISURT Order Dtd. at
4 (2022 o022 . : 2022-07-14 No-
022 25
4)
[ ABLAPL COURT (Se
1150054/ |15.07.2 |- R.R.NAYA | No. o lorder Dtd. at
5 2022 o022 6293/2 K U loin | |2022-07-14 No-
021 4)
T (Se
11/50055/ |15.07. 28?532 P. K. c ;gURT Order Dtd. at
6 12022 022 BEHERA : : 2022-07-14 No-
022 25 .
N BLAPL- COURT .
1150056/ |15.07.2 | S o [P. K. . o Order Dtd. at
7 2022 o022 MTSHRA : : 2022-07-14 No-
022 25 5
[ ABLAPL COURT (Se
11|50057/ |115.07.2 |- P.K.MOHA c NO. O Order Dtd. at
8 12022 022 6298/2 INTY : - 2022-07-14 No-
OLD
021 4)
11/50058/ [15.07.2 |ARLAPL |[PRAMOD - COURT |Order Dtd. (se
9 12022 022 - KUMAR "~ No. 2022-04-12 at




6259/2 |JENA 25 No-

020 4)

N BLAPL- |G COURT (Se

1250059/ |15.07. 46802 JAYASING c NO Order Dtd. at

0 2022 022 : © |2022-07-14 No-
022 H 25

4)

N CRIMI |(Se

1250060/ |15.07. fggg?z P.K.BEHE | ;gURT Order Dtd. NAL  |at

1 2022 022 RA : © 2022-07-12 MISC- [No-
022 11

3 14)

[ ABLAPL (Se

1250061/ 15.07.2 |- Loy e ;gURT Order Dtd. at

2 12022 |022 12900/ et [2022-07-14 No-

2019 14)

[ ABLAPL (Se

1250062/ 15.07.2 |- N ;gURg Order Dtd. at

3 2022|022 6274/2 |2 " oLy 2022-07-14 No-

021 14)

N BLAPL- COURT (Se

1250063/ |15.07.2 |20 013, J. . o Order Dtd. at

4 2022 |022 PRADHAN |~ ° © 12022-07-13 No-
022 11

14)

[ B (Se

12 50064/ |15.07. 2;2;32 5 oas o ;gURT Order Dtd. at

5 2022  |022 : : © 2022-07-13 No-
022 11

14)

[ ABLAPL (Se

1250065/ [15.07.2 |- s pasi o EgURg Order Dtd. at

6 2022 |022 6270/2 |°° oLy [2022-07-14 No-

021 14)

N BLAPL- [BISWARAN COURT (Se

121|50066/ |15.07. Order Dtd. at

7 12022 o022 5424/2 |JAN C.0. 0. 1y500_07-13 No-

022 DALAT 11 ©

14)

N BLAPL- MANOJ COURT (Se

121(50067/ |15.07. Order Dtd. at

8 [2022 022 6288/2 |KUMAR C.0. N0 1h500_07-13 No-
022 MOHANTY 11

14)

[ BLAPL- [MANOJ COURT (Se

1250068/ |15.07. Order Dtd. at

9 [2022 022 5592/2 |KUMAR C.0. N0 1r500_07-13 No-

022 MOHANTY 11 1)

[ ARLAPL (se

13/50069/ |15.07.2 |- P.K.MOHA c ;gURg Order Dtd. at

0 2022 022 6266/2 [NTY oLy [2022-07-14 No-

021 14)

N BLAPT,~ COURT (Se

1350070/ |15.07.2 |y /S, K. . o Order Dtd. at

1 2022 022 BISWAL : © 12022-07-13 No-
022 11

14)

11350071/ [15.07.2 [BLAPL- [AMIAN  [C.O. [COURT |[Order Dtd. [(se




12022

022 1509/2 |SHAKTT NO.  |2022-07-14 at

022 PAUL 11 No-

14)

BLAPL- COURT (Se

50072/ |15.07. 3270/2 B. N. c NO Order Dtd. at

2022 |022 SAHU . * |2022-07-14 No-
022 11

14)

SURYAKAN (Se

50073/ |15.07. i??giz TA ;gURT Order Dtd. at

2022 022 055 DASMOHAP 5 |2022-07-14 No-

ATRA 14)

CMAPL- [M/S COURT (Se

50074/ |15.07. 195/20 a K.SARA c NO Order Dtd. at

2022 |022 e : * |2022-07-14 No-
17 NGT 17

14)

CRLMP- COURT (Se

50075/ |15.07. 807/20 TAPAN c NO Order Dtd. at

2022 022 SWAIN . * |2022-07-14 No-
22 17

14)

CRLMP- |[RAKESH COURT (Se

50076/ |15.07. Order Dtd. at

5022 lo2s 1329/2 |[KUMAR c.o. No. oot ST e

022 ROUTRAY 17 ©

14)

CRLMP- |SUDHANSU COURT wriT | (°€

50077/ |15.07. Order Dtd. at

5022 o099 1376/2 |SEKHAR  |C.0. NO. [ 8% 70~ BRANC |°°

022  |JENA 17 H-4 °

19)

_ (Se

50078/ [15.07. §§E§52 B. N. c ;gURT Order Dtd. at

2022 |022 SAHU : * |2022-07-14 No-
022 17

19)

CRLMP- |PRIYA COURT (Se

50079/ |15.07. Order Dtd. at

2022  |022 1212/2 RANJAN |C.O. INO. |, ;0 7 13 No-

022 MISHRA 17 ©

19)

CRLMP- [KARTTK COURT (Se

50080/ [15.07. Order Dtd. at

029 |22 1323/2 |CHANDRA |C.0. NO. |5 5% 70 e
022 TRIPATHY 17

19)

CRLMP- |BYOMAKES COURT (Se

50081/ [15.07. Order Dtd. at

2022  |022 1354/2 1 €.0. NO.  1y000-07-14 No-
022 TRIPATHY 17

19)

CRLMP- |BYOMAKES COURT (Se

50082/ |15.07. Order Dtd. at

2022  |022 1355/2 11 C.0. INO- 1h000-07-14 No-

022 TRIPATHY 17 19)

BLAPL- COURT .

50083/ (15.07.2 | g [BALARAM |, o Order Dtd. at

2022 022 i SINGH UL |e022-07-13 No-

19)




(Se

50084/ |15.07.2 CLAPLT IAJIT COURT |5 der Dtd. at
2022|022 4238/2 [KUMAR  |C.0. NO. 2 15555 47-13 No-
022 SAHOO OLD
19)
BLAPL- COURT (Se
50085/ [15.07.2 22270 eanmswar |, o |o0 Order Dtd. at
2022 1022 BEHERA : © 12022-07-13 No-
022 11
19)
ABLAPL (Se
50086/ |15.07. - B.K.PATT |c ;gURg Order Dtd. at
2022 1022 6265/2 [B-%- O 00 7 2022-07-14 No-
021 19)
BLAPI,— COURT (Se
50087/ |15.07. 5769/2 PRASANJI c NO Order Dtd. at
2022 1022 T BEHERA |°° © 2022-07-13 No-
022 11
19)
ABLAPL (Se
50088/ [15.07.2 |- 5. K. - ;gURg Order Dtd. at
2022 1022 6214/2 |BISWAL O 00 7 2022-07-14 No-
021 19)
BLAPL- COURT (Se
50089/ [15.07. 318/20 SARAT c NO. 2 Order Dtd. at
2022 1022 DASH : © 2 12022-07-13 No-
22 OLD
19)
BLAPL- COURT (Se
50090/ [15.07.2 2020 laMBODOR | o0 Order Dtd. at
2022 1022 ACHART : © 12022-07-13 No-
022 11
19)
ABLAPL (Se
50091/ |15.07.2 |- P.K.BEHE | ;gURg Order Dtd. at
2022 1022 6221/2 RA O 00s 7 2022-07-14 No-
021 19)
BLAPL- COURT (Se
50092/ [15.07.2 2300 [RAMAKANT o Order Dtd. at
2022 1022 BHOT © 12022-07-13 No-
022 11
19)
_ (Se
50093/ |15.07. giigaz J. D. - ggURT Order Dtd. at
2022 1022 MUDULI : © 12022-07-13 No-
022 11
19)
CRMIN |(Se
50094/ |15.07. 5??5;0 BHARAT | ;gURT Order Dtd. AL at
2022 1022 BEHERA : © |2022-07-13 MISC— [No-
22 11
2 11)
ABLAPL (Se
50095/ |15.07.2 |- s oasn o ;gURg Order Dtd. at
2022 1022 6201/2 |°° O 007 12022-07-14 No-
021 11)
50096/ |15.07. ?ggg?; L. . ;gURT Order Dtd. ;ie
2022 1022 ACHART : © 12022-07-13
022 11 No-




N i)
BLAPL- COURT (Se
1550097/ |15.07.2 |20, 7 ISANJEEV |, | o Order Dtd. at
8 2022 022 UDGATA O e 15022-07-13 No-
022 11
11)
N BLAPL- COURT (Se
1550098/ |15.07. 58062 P. C. c.o. o Order Dtd. at
9 2022 022 DAS O Y 12022-07-13 No-
022 11
11)
N ABLAPL (se
1650099/ |15.07.2 |- COURT |Order Dtd. at
0 |2022 022 48932 [F-E-DASH 1C.0- 1oy g 12022-07-14 No-
021 11)
[ ABLAPL (Se
16(50100/ |15.07. - COURT |Order Dtd. at
1 2022 022 age7/2 B-SINGH 1C.0-lyg " 15022-07-14 No-
021 11)
[ ABLAPL (Se
16/50101/ [15.07.2 |- COURT |Order Dtd. at
2 2022|022 agsgy/2 (G-SAHOO €0 ug "1 12022-07-14 No-
021 11)
[ ABLAPL (se
16(50102/ |15.07. - COURT |Order Dtd. at
3 2022|022 ag3gyp [PrSAMAL1C.0- lug 1 12022-07-14 No-
021 11)
[ (Se
1650103/ |15.07.2 [WPCRL- |PRASANJI |GENE Order Dtd. at
4 2022 022 8/2020 |T BEHERA |[RAL 2020-03-16 No-
11)
[ ABLAPL (Se
16(50104/ |15.07. - COURT |Order Dtd. at
5 12022 022 ag2g/2 |F-R-IENA C.0-lun oy 15022-07-14 No-
021 11)
- WP (C) - wriT | (5€
1650105/ |15.07.2 |70, |PRASANJT |, o |COURT Order Dtd. eanc 3t
6 12022 022 T BEHERA |~ °° [NO. 1 [2015-02-23 No-
015 H-11
61)
N ABLAPL (Se
16|50106/ |15.07.2 |- B.N.BEHE c.0 COURT |Order Dtd. at
7 12022 022 4824/2 [RA Y+ INo. 1 |2022-07-14 No-
021 61)
N WRIT

BRANC |(Se
1650107/ |15.07. ggég}; PRASANJT |GENE Order Dtd. 24.02. TDIVI o
8 2022 022 055 T BEHERA |RAL 2022-02-22 2022 | oo L)

BENCH |)

)
16|50108/ [15.07.2 ABLAPL COURT |, der Dtd. (Se
5 ooz . loas - K.K.NATH [C.0. NO. 2 /5% _"O° at

4810/2 OLD No-




021 104
)
[ CRLREV CRIMI |(Se
1750109/ |15.07.2 |- PRASANJT |GENE Order Dtd. NAL  |at
0 2022 022 427/20 |T BEHERA |RAL 2011-09-12 REVIS |[No-
02 ION  |3)
N ABLAPL (se
1750110/ |15.07.2 |- B.N, .SAH | ;gURg Order Dtd. at
1 2022 022 4806/2 U U lopp © [2022-07-14 No-
021 3)
- WP (C) - wriT | (°€
1750111/ |15.07.2 10290/ BALARAM |GENE Order Dtd. BRANC at
2 2022 o022 STNGH RAL 2011-05-03 No-
2011 H-3
28)
[ ABLAPL (Se
17150112/ |115.07.2 |- B. N. c.0 ;gURg Order Dtd. at
3 [2022 o022 4808/2 |SAHU U oin | |2022-07-14 No-
021 28)
[ (Se
1750113/ |15.07.2 ?57(%/ & .20t lc.o ;gURT Order Dtd. at
4 2022 022 B e : 2022-07-14 No-
2022 24
28)
[ RVWPET (Se
17150114/ |115.07.2 |- P. K. c.0 ;gURT Order Dtd. at
5 12022 022 88/202 DAS Y : 2022-07-13 No-
24
2 28)
17150115/ [15.07.2 ["E{C)~ COURT |Order Dtd E(lie
6 12022 022 22538/ M NAYAK C.O. lyq "3 15055 07-13 No-
2020
28)
B WP (C) - (Se
1750116/ |15.07.2 |J- /%" |S.M.SING |, , |COURT Order Dtd. at
7 12022 o022 H Y INo. 3 |2022-07-14 No-
2022
28)
[ (Se
17150117/ |115.07.2 ngég)/z J P KAR llc.o ISISURE; Order Dtd. at
8 12022 022 e - 2022-07-14 No-
018 OLD
28)
T (Se
1750118/ 15.07.2 T’f%i)w S.M.SING |, ;gURT Order Dtd. at
9 12022 022 H e : 2022-07-14 No-
2022 24
28)
[ RVWPET (se
1850119/ |15.07.2 |- ?éﬂgg c.0 IC\:ISURT Order Dtd. at
0 2022 022 88/202 Y : 2022-07-13 No-
PATT 24
2 28)
N ABLAPL (Se
1850120/ 15.07.2 |- P. K. - ;gURT Order Dtd. at
1 2022 022 4977/2 |JENA R 2022-06-24 No-
022 28)
1850121/ [15.07.2 [wp(C)- [B. lc.0. [COURT |order Dtd. WRIT |[(Se




12022

"l

022 17464/ [BEHERA NO. 3 [2022-07-14 BRANC |at
2022 OLD H No-
(DIVI (111
SION )
BENCH
-2)
[ (Se
1850122/ [15.07.2 [T 8)~ COURT order Dtd. 2t
3 2022 lo22 13507/ |A.K.JATI |C.O. |NO. 2022-07-13 No-
2022 24 111
)
(Se
ABLAPL
18 [50123/ [15.07.2 |- B. K. o, ko Xt lorder pta. 2
4 [2022  |022 4805/2 |SAHOO ‘ © |2022-07-14
25 111
021
)
S~ CHIEF ;ie
1850124/ [15.07.2 1. .)" 6 < o, |JUSTI jorder Dtd. o
5 2022|022 Seo0) [sumpara 1O lce's [2022-07-13 e
COURT )
[ (Se
1850125/ [15.07.2 ["£(C)~ COURT |order Dtd. 2t
il ol o 17138/ |S.C.PANI [C.0. NO.  ST08F TFC No-
2022 24 111
)
(Se
1850126/ |15.07. ?gégé; R C o, o ET Jorder pra. o
7 2022 022 2oas> ubuL oop > [2022-07-13 o
)
(Se
ABLAPL
18 (50127/ |15.07.2 |- R.R.NAYA | [599%T lorder Drd. o
8 2022 [022 14678/2 [K ‘ - 3 12022-07-14
oLD 111
022
)
ABLAPL | a(lie
18 [50128/ [15.07.2 |- : COURT |Order Dtd.
9 2022 |022 39442 MOHAPRIR 1C.0- Iy 1 12022-07-14 Mo
A 111
021
)
(Se
19150129/ [15.07.2 [ (=)0 IR ¢ o, WOUET lorder pra. 2
0 2022 |022 Sona’ MuDULT oop 2 [2022-07-13 e
)
(Se
1950130/ |15.07. (6:231\2%; M.R.BARI |, EgURg Order Dtd. ZE_
1 2022|022 : K oop > [2022-07-13 o
)
[19[50131/ [15.07.2 [coNTC- [BIgAaYA  [C.0. [COURT |order Dtd. |(se




"l

12022

022 5800/2 [KUMAR NO. 3 |2022-07-14 at
021 BEHERA No-
1, 111
P.K.DASH )
M/S.BIJA (Se
50132/ [15.07. ggggf; EQHEEXAR ¢ o, [COURT Order Dtd. ;E_
2022 (022 01 L NO. 3 |2022-07-14 111
P.K.DASH )
(Se
50133/ [15.07. ggég}; P.K.MOHA |, _ |COURT Order Dtd. ;E_
2022 (022 075 NTY NO. 1 |2022-07-12 101
)
(Se
ABLAPL
50134/ [15.07.2 |- T e o, ROET jorder pra. o
2022 (022 4703/2 |5 0o o 2022-07-14 11
021
)
(Se
WA- WRIT
50135/ |15.07. COURT |Order Dtd. at
2022 022 613/20 B BEHERA |C.O. oo™ 3 15055 07-13 APPEA |0
22 L
1)
_ (Se
50136/ 15.07. ?gig;/ s rour  le.o ;gURT Order Dtd. at
2022 (022 : O MY 15022-07-13 No-
2022 24
1)
ABLAPL CRIMI |(Se
50137/ |15.07.2 |- H. K. GENE Order Dtd. NAL  |at
2022 (022 6719/2 [BHOL RAL 2022-07-12 MISC- [No-
022 3 18)
_ (Se
50138/ |15.07. ggég}z .N.BEHER |, EgURT Order Dtd. at
2022 (022 A O N0 15022-07-14 No-
022 24
18)
ABLAPL (Se
50139/ |15.07. - P. K. c.0 I(\:IgURT Order Dtd. at
2022 (022 7116/2 |BEHERA P05 [2022-07-14 No-
022 18)
50140/ |15.07 We (C) - giégi Order Dtd ;ie
2022 1022 23389/ P CDAS [C.0. lcpvs |2022-07-13 No-
COURT 18)
ABLAPL (Se
50141/ |15.07. - J. J. c.0 ;gURT Order Dtd. at
2022 (022 7118/2 [PRADHAN |~*7" D0 12022-07-14 No-
022 18)
(Se
50142/ |15.07. Vfgjgé/ S .MOHANT c.0 EISURT Order Dtd. at
2022 (022 o0n ¥ U, [2022-07-14 No-

18)




W (C) - CHIEF (se
50143/ |15.07. 12459/ G c JUSTI |Order Dtd. at
2022 (022 5020 | |SUNDARA Y cE's  |2022-07-13 No-
COURT 18)
Wp (C) CHIEF (Se
50144/ 115.07.2 |72 =57 |S.M.SING |, JUSTI |Order Dtd. at
2022|022 5025 H Y- lcE's  |2022-07-14 No-
COURT 18)
(Se
WP (C) -
50145/ [15.07. COURT |Order Dtd. at
2022|022 13816/ 1S K SAHU [C.0. g " 3 |2022-07-13 No-
2019
18)
(Se
WP (C) -
50146/ |15.07.2 |7 =07 |S.M.SING |, COURT |Order Dtd. at
2022  |022 H Y+ INo. 3 |2022-07-14 No-
2022
18)
WP (C) - (5e
50147/ 115.07.2 [Joo00" A K . COURT |Order Dtd. at
2022 (022 PRADHAN ¥ NO. 3 2022-07-13 No-
2019
18)
_ (Se
50148/ |15.07. ?57(;)5/ RAJAT c ;gURT Order Dtd. at
2022|022 DAS . : 2022-07-13 No-
2014 16
18)
CRIMI |(se
010/ 15.07.2 B | JOOURT |y o il b
2022|022 : : - 2022-07-14 MISC- |No-
22 OLD
3 14)
ABLAPL (Se
50150/ [15.07. - BALARAM c I(\:ISURT Order Dtd. at
2022|022 7121/2 |SINGH by 2022-07-14 No-
022 14)
BLAPL- COURT (Se
50151/ 115.07.2 |, 0" |S.K.LENK |, o Order Dtd. at
2022  |022 A : : 2022-07-14 No-
022 11
14)
ABLAPL (Se
50152/ |15.07. - J. D. c I(\:ISURT Order Dtd. at
2022|022 7128/2 [MUDULI by 2022-07-14 No-
022 14)
BLAPL- COURT (Se
50153/ |15.07.2 g0 0 ohia o o Order Dtd. at
2022 (022 : : : 2022-07-13 No-
22 11
14)
ABLAPL COURT CRMIN |(Se
50154/ |15.07.2 |- APARESH |, o Order Dtd. AL at
2022|022 7130/2 [BHOTI by 2022-07-14 MISC- |No-
022 2 10)
50155/ [15.07. ?ff(OA u. ;gURg Order Dtd. ;ie
2022|022 17125 |CHHOTRAY oLy | [2022-07-07 Too




] pis | )
ABLAPL (Se
2150156/ [15.07.2 |- P. K. - ;gURT Order Dtd. at
7 2022|022 7134/2 [HAZARY Pty [2022-07-14 No-
022 10)
[ ABLAPL (Se
21150157/ |15.07.2 |- B.NANDA |c ;gURT Order Dtd. at
8 2022  [022 7129/2 |°* P05 [2022-07-14 No-
022 10)
[ (Se
WPCRL- |T
2150158/ |15.07. COURT |Order Dtd. at
o 2022 |022 117/20 MAHAPATR [C.0- 6 "3 12022-07-14 No-
20 A
10)
N WP (C) - (Se
22 [50159/ [15.07.2 |12 20" S.M.SING |, COURT |Order Dtd. at
0 [2022 022 H ‘Y INO. 3 |2022-07-14 No-
2022
10)
N MACA- COURT (Se
22 [50160/ [15.07.2 |4, 7 IMOTILAL |, o Order Dtd. at
1 2022|022 MISHRA : © 12022-07-13 No-
20 23
10)
N MACA- COURT (Se
22150161/ |15.07. 320/20 M. R. c NO Order Dtd. at
2 2022 |022 DASH : © |2022-07-13 No-
20 23
10)
N WP (C) - COURT (Se
22 [50162/ [15.07.2 |1, 08" S.M.SING |, o Order Dtd. at
3 2022|022 H : © |2022-07-14 No-
2022 23
10)
N BLAPL- COURT (Se
22150163/ |15.07. 51792 R. K. c NO Order Dtd. at
4 2022|022 MALLICK |~ © |2022-07-13 No-
022 23
10)
[ (Se
WP (C) - COURT
2250164/ |15.07. Order Dtd. at
5 2022 (022 9566/2 M BEHERA |C.O. INO. 1) o0 5 17 No-
014 16
10)
N WP (C) - COURT (Se
2250165/ |15.07. 17028/ S.M.SING c NO Order Dtd. at
6 2022  [022 H : © |2022-07-14 No-
2022 16
10)
N ARLAPL (se
22150166/ |15.07.2 |- BALARAM |, ;gURT Order Dtd. at
7 2022|022 7084/2 |SINGH Py [2022-07-14 No-
022 10)
[ ABLAPL (Se
22150167/ [15.07.2 |- A. K. . ;gURT Order Dtd. at
8 [2022  [022 7087/2 |MISHRA P05 [2022-07-14 No-
022 10)
22[50168/ [15.07.2 [Wwp(C)- [s.M.sING - COURT |Order Dtd. (Se
9 [2022 022 17026/ |H ‘Y N0, |2022-07-14 at




2022 23 No-
10)
ABLAPL CRMIN |(Se
23150169/ |15.07.2 |- A. K. c ;gURT Order Dtd. AL at
0 2022 022 7093/2 |BEHERA 0000 2022-07-14 MISC— [No-
022 2 17)
WP (C) - COURT (Se
23[50170/ 115.07.2 17 C)7 Is.m.sNG |, <0 Order Dtd. at
1 2022 022 H : © 12022-07-14 No-
2022 23
17)
(Se
2350171/ |15.07.2 ?fég}z A . ;gURg Order Dtd. at
2 2022|022 MOHANTY |C° =3 12022-07-13 No-
013 OLD
17)
ABLAPL CRMIN |(Se
23150172/ |15.07.2 |- giﬂ?;N . ;gURT Order Dtd. AL at
3 |2022  |o22 7096/2 22 00F O 0% 2022-07-14 MISC— [No-
022 2 17)
ABLAPL (Se
23150173/ |15.07.2 |- iéi?AD . ;gURT Order Dtd. at
a 2022|022 7097/2 |00 0000 2022-07-14 No-
022 17)
WP (C) - COURT (Se
23150174/ |15.07.2 17023/ S.M.SING c NO Order Dtd. at
5 2022 |022 H : © |2022-07-14 No-
2022 23
17)
(Se
23150175/ [15.07.2 g§é§>2 K P . DR Order Dtd. at
6 2022 022 BEEHRA O Ty 2022-07-14 No-
018
17)
_ (Se
23150176/ [15.07.2 (1:1:0{?14(/:2 x. sanoo e I(\:ISURT Order Dtd. at
7 2022|022 : : © 12022-06-20 No-
013 12
17)
WRIT
BRANC | (Se
23150177/ 115.07.2 |["ELC) = 1p COURT |5 der Dtd. H at
8 2022 022 17310/ rgpra (C+O+ NO- 3 15050 07-13 (DIVI No-
2022 OLD SION 110
BENCH |)
-2)
(Se
23(50178/ [15.07.2 ?gégé; SUBASH |, 0777 |order Dtd. o
9 2022 022 reag” [cu eant oos 2 12022-07-07 e
)
CRMIN |(Se
2450179/ |15.07.2 S§i¥§0 s. c. . ;gURT Order Dtd. AL at
0 2022 022 SUNDARA |°° © 2022-07-12 MISC— [No-
22 23
2 13)
2450180/ [15.07.2 [CRA-  [S.MOHANT [C.O. |CHIEF |Order Dtd. [(se




12022

022 170/20 |y JUSTI |2022-07-11 at
01 CE'S No-
COURT 13)
(Se
WP(C)- T K
50181/ |15.07. COURT |Order Dtd. at
2022  |022 35841/ |CHOUDHAR NO. 1 |2022-07-14 No-
2021 |y
13)
(Se
50182/ |15.07. f??gfz . BARAL COURT |Order Dtd. at
2022  |022 : NO. 1 |2022-07-13 No-
022
13)
(Se
50183/ |15.07. 2\759(8)2/ N SAHOO ;gURg Order Dtd. at
2022  |022 - 2022-07-14 No-
2021 OLD
13)
CRA- (Se
50184/ 115.07.2 |/o" |G SUNDAR COURT |Order Dtd. at
2022  |022 A NO. 3 [2022-07-11 No-
01
13)
(Se
50185/ (15.07. 2\759(8)2/ PN ;gURg Order Dtd. at
2022  |022 NAYAK - 2022-07-14 No-
2021 OLD
13)
CRIMI |(Se
50186/ |15.07. S?iT32 ZRINIBAS ;gURT Order Dtd. NAL  |at
2022  |022 092 MOHANTY 23 2022-07-12 MISC- |No-
3 14)
(Se
50187/ |15.07. ?53(22)/ B. C. I(\:ISURT Order Dtd. at
2022  |022 PANDA : 2022-07-14 No-
2022 17
14)
WPC (OA (se
50188/ |15.07.2 |C) - 2 R DAS ;gURT Order Dtd. at
2022  |022 1483/2 15 2022-07-12 No-
018 14)
TRP (C) (se
50189/ |15.07. - EEI{iL:AD I(\:ISURT Order Dtd. at
2022  |022 175/20 : 2022-07-14 No-
SAHOO 11
22 14)
WPC (OA (Se
50190/ (15.07.2 [0)= | o oo ;gURT Order Dtd. at
2022  |022 1484/2 o 2022-07-12 No-
018 14)
TRP (C) (Se
50191/ [15.07.2 |- ;iﬁiiEP ;gURT Order Dtd. at
2022  |022 225/20 | Sy 1 2022-07-12 No-
22 14)
(Se
WP (C) -
50192/ [15.07. COURT |Order Dtd. at
2022 1022 23225/ M. NAYAK NO. 1 2022-07-14 No-

14)




ABLAPL COURT CRIMI |[(Se

50193/ |15.07.2 |- BaLaRaM | | -O9%T lorder Dtd. NAL  |at

2022 1022 6719/2 |SINGH O 00s 7 |2022-07-13 MISC— [No-

022 3 18)

WP (C) - (Se

50194/ (15.07.2 1o )" M. N.MOHA |, COURT |Order Dtd. at

2022 1022 NTY 0. No. 1 2022-07-14 No-
2022

18)

ABLAPL (Se

50195/ |15.07.2 |- P. K. c ;gURg Order Dtd. at

2022 1022 6301/2 |SAHOO O 00s 7 [2022-07-13 No-

022 18)

ABLAPL (Se

50196/ |15.07. - GANESH c ;gURg Order Dtd. at

2022 1022 6334/2 |SAHOO O 00p  [2022-07-13 No-

022 18)

ABLAPL (Se

50197/ |15.07.2 |- o streH e ;gURg Order Dtd. at

2022 1022 6311/2 |°° O 00s 7 |2022-07-13 No-

022 18)

ABLAPL (Se

50198/ [15.07. - giisﬂiiA c ;gURg Order Dtd. at

2022 1022 6345/2 |00 O N5 2 |2022-07-13 No-

022 18)

WPC (OA (Se

50199/ [15.07.2 [0)= |\ o oo |, ;gURg Order Dtd. at

2022 1022 1485/2 O 82: 7 12022-07-12 No-

018 18)

ABLAPL (Se

50200/ [15.07.2 |- M. R. . ;gURg Order Dtd. at

2022 1022 6339/2 [RouTRAY |©*0" |10 2 12022-07-13 No-

022 18)

ABLAPL (Se

50201/ |15.07.2 |- - ;gURg Order Dtd. at

2022 1022 6549/2 [*-X- O 12057 |2022-07-13 No-

022 18)

ABLAPL (Se

50202/ [15.07.2 |- A. K. - ggURg Order Dtd. at

2022 1022 6369/2 MoraNTy |©*% |70 2 19022-07-13 No-

022 18)

ABLAPL (Se

50203/ [15.07.2 |- ;ﬁiigRA . ;gURg Order Dtd. at

2022 1022 6323/2 : - 2 12022-07-13 No-

022 MOHANTY OLD 18)

ABLAPL (Se

50204/ |15.07.2 |- I ;gURg Order Dtd. at

2022 1022 6580/2 [B-N- O 00s 7 |2022-07-13 No-

022 18)

50205/ |15.07.2 |WEC(OA COURT | der Dtd. (Se

2022 1022 ¢~ RRDAS [C.0. NO. 3 )0 57-12 at

1486/2 OLD No-




[ 018 18)
N ABLAPL (se
2650206/ |15.07.2 |- P. K. ;gURg Order Dtd. at
7 12022 o022 6320/2 |MOHANTY oLy | [2022-07-13 No-
022 18)
[ ABLAPL COURT CRIMI |(Se
2650207/ |15.07.2 |- N.HARICH NO. O Order Dtd. NAL at
8 12022 022 6562/2 |ANDAN oLy |2022-07-13 MISC- [No-
022 3 14)
N ABLAPL (se
26150208/ |15.07.2 |- ;YASING ;gURg Order Dtd. at
9 2022 022 6320/2 |1 oLy |2022-07-13 No-
022 14)
[ WPC (OA (se
27150209/ |15.07. C) - R R DAS ;gURg Order Dtd. at
0 12022 022 1487/2 oLy [2022-07-12 No-
018 14)
[ ABLAPL (Se
2750210/ |15.07.2 |- R. K. ;gURg Order Dtd. at
1 2022 022 6309/2 ROUT oLy |2022-07-13 No-
022 14)
[ ABLAPL (se
27150211/ |15.07. - S.K.BHAN ;gURg Order Dtd. at
2 |2022 o022 6535/2 |JADEO oLy [2022-07-13 No-
022 14)
[ WPC (OA (se
27150212/ [15.07.2 |c) - 5 R DAS ;gURg Order Dtd. at
3 2022 o022 1488/2 oLy [2022-07-12 No-
018 14)
[ ABLAPL (Se
27150213/ |15.07. - R. K. ;gURg Order Dtd. at
4 (2022 o022 6413/2 [MAHABHOT oLy [2022-07-13 No-
022 14)
[ WPC (OA (se
27150214/ [15.07.2 |c) - 5 R DAS ;gURg Order Dtd. at
5 2022 o022 1489/2 oLy [2022-07-12 No-
018 14)
[ ABLAPL (Se
27150215/ [15.07.2 |- gzﬁgib} ;gURg Order Dtd. at
6 12022 022 6441/2 | = oLy | |2022-07-13 No-
022 14)
N ABLAPL CRIMI |(Se
27150216/ |15.07.2 |- o K DA ;gURg Order Dtd. NAL  |at
7 12022 o022 6582/2 |° 5" oLy [2022-07-13 MISC- |No-
022 3 14)
[ ABLAPL (Se
27150217/ |15.07.2 |- CHANDAN ;gURg Order Dtd. at
8 12022 022 6444/2 |PARIDA oLy | |2022-07-13 No-
022 14)
27/50218/ [15.07.2 [ABLAPL [B.S.sWAT COURT |Order Dtd. (se
9 2022 022 - N NO. 9 |2022-07-13 at




6518/2 OLD No-
022 14)
WP (C) - [MADHABAN (5e
50219/ |15.07. COURT |Order Dtd. at
2022 1022 15745/ |ANDA C-0- No. 1 |2022-07-14 No-
2022 MOHANTY )
14)
(Se
50220/ |15.07. ?gég;/ R K . ;gURg Order Dtd. at
2022 |022 BARIK : -3 12022-07-13 No-
2015 OLD
14)
ABLAPL (Se
50221/ |15.07.2 |- B.S.SWAI c ;gURg Order Dtd. at
2022 1022 6517/2 [N O o [2022-07-13 No-
022 14)
WP (C) - COURT wrIiT | (°€
50222/ |15.07. 15048/ AMULYA c NO Order Dtd. BRANC at
2022 1022 ROUT : © |2022-07-14 No-
2022 17 H-8
40)
(Se
WP (C) - COURT
50223/ |15.07. Order Dtd. at
2022 022 15867/ M K RATH |C. NO. 3 2022-07-13 No-
2015 OLD
40)
_ (Se
50224/ |15.07. ?géil/ J. D. . COURT |Order Dtd. at
2022 1022 MUDULT O INo. 1 [2022-07-14 No-
2022
40)
ABLAPL (Se
50225/ |15.07.2 |- s samoo o ESURg Order Dtd. at
2022 |022 6550/2 |°° O 00p  [2022-07-13 No-
022 40)
_ (Se
50226/ |15.07. qug;ig)/ J. D. c COURT |Order Dtd. at
2022 1022 MUDULT O« No. 1 2022-07-14 No-
2022
40)
WRIT
BRANC | (Se
50227/ (15.07.2 |"E(C) = lp COURT |5 der Dtd. H at
2022 |022 17037/ \yrsura (C-9- NO- 3 10000 07-13 (DIVI No-
2022 OLD SION 107
BENCH |)
-1)
(Se
ABLAPL
50228/ |15.07.2 |- o % gEN oo, o g [order Dtd. o
2022|022 6584/2 |F-%- : - 2 12022-07-13
OLD 107
022
)
(Se
50229/ |15.07. ?552;} HAREKRUS COURT |Order Dtd. 2
2022|022 rono ! |HNA DASH NO. 1 |2022-07-14 e




N WRIT
BRANC |(Se
29150230/ 115.07.2 "B~y ¢ COURT |5 der Dtd. i at
1 2022|022 9306/2 | qynty C.0. NO. 3 |)022-07-13 (DIVI No-
019 OLD SION 102
BENCH |)
)
(Se
2950231/ |15.07.2 ?5éfg; B. S. o [T lorder pta. o
2 2022|022 205y [PRADHAN 0 2022-07-14 e
)
(Se
ABLAPL
29(50232/ 15.07.2 - s ARtk lc.o. o NG lorder pta. o
3 2022|022 6524/2 |° : - 9 12022-07-13 °
OLD 102
022
)
(Se
2950233/ 15.07.2 |'E(€)~ |SITANSY COURT |5 der Dtd. at
1 5oss loas 17019/ |MOHAN c.0. No. 9 [ o5F SR No-
2022  |SINGH OLD 102
)
(Se
WPC (OA
29150234/ 15.07.2 [0)= | o | o [=0RT order pra. 2
5 2022 |022 1182/2 : © 12022-07-12
15 102
015
)
(Se
ABLAPL
2950235/ |15.07.2 |- ¢ marik oo, o RS lorder pta. 2
6 2022 022 6521/2 |° : - 9 12022-07-13
OLD 102
022
)
(Se
2950236/ |15.07.2 |'E(C)~ |SITANSU COURT |5 der Dtd. at
il Kol e 17020/ |MOHAN c.o. No. g9 [EOST Tt No-
2022  |SINGH OLD 102
)
(Se
WEC (OB
2950237/ (15.07.2 [©)= | o oo | ;gURg Order Dtd. ;2_
8 [2022 |022 4063/2 : 3 12022-07-08
OLD 102
015
)
(Se
2950238/ |15.07.2 [REEAM~ |PRADEEP DR Order Dtd. at
9 |2022 022 153/20 |KUMAR C-0-1g)  |2022-07-14 No-
18 MOHANTY 102
)
CMP- wrIT |°€
3050239/ 15.07.2 [¢0° 1. D. < o |coURT lorder pta. e 2t
0 |2022 |022 PANDA 0 INo. 1 [2022-07-13 No-
19 B2 S
30 [50240/ [15.07.2 [cMp-  [B. C. lc.0. [cOURT |order Dtd. |(se




12022

022 400/20 [PANDA NO.  |2022-07-13 at
22 22 No-
7)
(Se
CMP- COURT
50241/ |15.07. 400/20 [KSHITTSH NO Order Dtd. at
2022 022 2022-07-13 No-
22 22
7)
(Se
50242/ |15.07. g%g/zo ASHUTOSH ;gURT Order Dtd. at
2022 (022 MOHANTY © 2022-07-13 No-
22 24
7)
CMP-  |AMRIT COURT (Se
50243/ |15.07. Order Dtd. at
2022|022 439/20 |PRASAD NO- 1 022-07-13 No-
22 ACHARYA 22 7
CMP- COURT wrIiT | (°€
50244/ |15.07. 529/20 RABI NO Order Dtd. BRANC at
2022 (022 SAMAL * |2022-07-14 No-
22 24 H-4
17)
(Se
WP (C) -
50245/ |15.07. COURT |Order Dtd. at
2022 022 30681/ [M NAYAK NO. 3 12022-07-13 No-
2021
17)
_ (Se
50246/ |15.07. Tigézo DS COURT |Order Dtd. at
2022  [022 PANDA NO. 8 12022-07-06 No-
20
17)
CHIEF (Se
50247/ |15.07. WP (C) ~ |SAROJ JUSTI |Order Dtd. WRIT at
7786/2 |[KUMAR BRANC
2022 022 005 ARIDA CE'S |2022-07-12 goa | [No-
COURT 27)
(Se
50248/ |15.07. Tﬁgézo A ;gURT Order Dtd. at
2022 022 MOHANTY © 12022-07-06 No-
21 22
27)
CHIEF (Se
50249/ |15.07. gsgg;z R. K. JUSTI |Order Dtd. giigc at
2022 022 00s MAHABHOT CE'S |2022-07-12 aoa | [No-
COURT 27)
(Se
50250/ |15.07. ngézo R K ;gURT Order Dtd. at
2022 022 MOHANTY © 12022-07-06 No-
21 22
27)
(Se
CMP-
50251/ |15.07. 555/20 RABI COURT |Order Dtd. at
2022 022 SAMAL NO. 1 12022-07-13 No-
19
27)
(Se
50252/ |15.07. gﬁgézo % bas ;gURT Order Dtd. at
2022 (022 1 , 2022-07-06 No-

27)




BLAPL-

COURT

(Se

50253/ |15.07. ASHUTOSH Order Dtd. at
2022 022 807/2 lyomanty  |[©-C+ MO+ 12022-07-13 No-
022 11
27)
(Se
50254/ |15.07. gégézo s suary o ;gURT Order Dtd. at
2022|022 : © |2022-07-06 No-
21 22
27)
(Se
50255/ |15.07. ggég;/ D K c COURT |Order Dtd. at
2022 1022 PANDA 0« No. 9 |2022-07-13 No-
2014
27)
(Se
50256/ |15.07. g?;ézo s K . ;gURT Order Dtd. at
2022|022 DWIBEDI |=° © 12022-07-06 No-
15 15
27)
MISC. |(Se
FAO- COURT
50257/ |15.07. Order Dtd. APPEA lat
2022 1022 ;39/20 B MAHALL (C. Tg' 2022-07-11 L No-
SEC. |5)
WPC (OA (Se
50258/ (15.07.2 |S)= M PANDA | ;gURT Order Dtd. at
2022 |022 35/201 ADV : © 12022-07-12 No-
15
5 5)
WPC (OA (Se
50259/ [15.07.2 |) - o x.pasi |o ;gURT Order Dtd. at
2022 |022 2419/2 F-E- 0% 2022-07-11 No-
015 5)
WP (C) - COURT (Se
50260/ |15.07. 12775/ R.K.BARI c NO Order Dtd. at
2022|022 K : © |2022-07-05 No-
2013 16
5)
WP (C) - COURT (Se
50261/ (15.07.2 [[o2-0" IR.K.BART |, |- Order Dtd. at
2022|022 K : © |2022-07-14 No-
2022 16
5)
WP (C) - COURT (Se
50262/ |15.07. 17321/ R.K.BARI c NO Order Dtd. at
2022 |022 oy K > 2022-07-14 No-
5)
BLAPL- COURT (Se
50263/ (15.07.2 D00l R.K.mALL | | 20F 0 lorder Dtd. at
2022 1022 o ICK oop  [2022-07-13 g?_
(Se
50264/ |15.07. §§§%S2 R.K.DEHU |, COURT |Order Dtd. at
2022 |022 RY O No. 1 [2022-07-07 No-
022
5)
50265/ |15.07.2 [FBLAPE COURT | der Dtd. (Se
2022 022 - S.BARIK C. NO. 9 2022-07-14 at
6206/2 OLD No-




[ 021 | 5)
ABLAPL (Se
3250266/ [15.07.2 |- s BaRTK ;gURg Order Dtd. at
7 2022 o022 6207/2 7" oLy |2022-07-14 No-
021 5)
[ ABLAPL (Se
32150267/ [15.07.2 |- I ;gURg Order Dtd. at
8 2022 1022 6230/2 [~ " oLy |2022-07-14 No-
021 5)
N ABLAPL (se
3250268/ [15.07.2 |- I ;gURg Order Dtd. at
9 2022 022 6230/2 |°° oLy |2022-07-14 No-
021 5)
[ ABLAPL (Se
33150269/ (15.07. - S .BARTK ;gURg Order Dtd. at
0 |2022 022 6295/2 |°° oLp | 2022-07-14 No-
021 5)
[ CRIMI |(Se
33(50270/ [15.07. 2??532 M.R.SAHO ;gURT Order Dtd. NAL  |at
1 |2022 022 0 © 2022-07-11 MISC- |No-
021 25
3 3)
N CVREV- COURT crvrn | 5€
33150271/ |15.07. 40/199 |B.P.PANT NO Order Dtd. REVIS at
2 12022 |022 E © 12022-07-12 No-
9 24 TON
1)
[ CRMIN |(Se
33|50272/ [15.07. ?géi?z P.K.HAZA ;gURg Order Dtd. AL at
3 2022 |o022 RY © 2 12022-07-14 MISC- |No-
021 OLD
2 16)
[ ABLAPL (Se
3350273/ [15.07.2 |- ;SiiiNT ;gURg Order Dtd. at
4 2022 |022 6612/2 | o oip | |2022-07-13 No-
022 16)
[ ABLAPL (Se
33(50274/ [15.07.2 |- S.J.MOHA ;gURg Order Dtd. at
5 2022  [022 6618/2 [NTY oLp | |2022-07-13 No-
022 16)
N BLAPL- [ROHITA COURT (Se
331(50275/ |115.07. Order Dtd. at
6 2022 022 5404/2 |KUMAR NO- 15022-07-13 No-
021 MAHABHOT 25 12)
N ARLAPL (se
33(50276/ [15.07.2 |- o sne ;gURg Order Dtd. at
7 2022 o022 6357/2 |°° oLy |2022-07-13 No-
022 16)
N BLAPL- PRADEEP COURT (Se
33150277/ 115.07. Order Dtd. at
8 2022 022 5543/2 |KUMAR NO- 1 022-07-13 No-
021 MOHANTY 25 12)
33[50278/ [15.07.2 [ABLAPL |H.N.MOHA COURT |Order Dtd. (se
9 2022 022 - PATRA NO. 9 12022-07-13 at




6322/2 OLD No-
022 16)
[ ABLAPL CRMIN | (Se
34150279/ |15.07.2 |- 7.p.KAR |c ;gURg Order Dtd. AL at
0 2022 022 6330/2 [ oLy [2022-07-13 MISC- |No-
022 2 13)
N ABLAPL (se
34(50280/ [15.07.2 |- s. o, QRS lorder pta. at
1 2022 022 6553/2 MOHARANA |~ © 7 12022-07-13 No-
OLD
022 13)
[ (Se
34|50281/ [15.07.2 2?2532 5 saHoo |c.o. |COURT |order Dtd. at
2 12022 |022 : 2 INo. 6 |2022-07-12 No-
021
13)
[ ABLAPL (Se
3450282/ [15.07.2 |- P. K. . ;gURg Order Dtd. at
3 2022 022 6574/2 |DASH oLy [2022-07-13 No-
022 13)
[ ABLAPL (Se
3450283/ [15.07.2 |- s %700t |o ;gURg Order Dtd. at
4 2022 |022 7220/2 |70 U oLp | [2022-07-13 No-
022 13)
[ ABLAPL (Se
34150284/ |15.07.2 |- ;%ﬁg; c ;gURg Order Dtd. at
5 2022  |022 6574/2 |2 7 oLy [2022-07-13 No-
022 13)
[ ABLAPL (Se
3450285/ |15.07.2 |- A.MOHANT | ;gURg Order Dtd. at
6 12022 022 6523/2 |Y U onp | [2022-07-13 No-
022 13)
[ ABLAPL (Se
34150286/ (15.07.2 |- gﬁgiABAN c ;gURg Order Dtd. at
7 12022 o022 2409/2 : © 2 12022-07-13 No-
01 MOHANTY OLD e
[ ABLAPL (Se
3450287/ [15.07.2 |- ﬁigﬁiN . EgURg Order Dtd. at
8 12022 022 5735/2 | oo O onp | [2022-07-13 No-
022 13)
T ABLAPL (Se
3450288/ [15.07.2 |- S. K. . ;gURg Order Dtd. at
9 2022 022 4285/2 |[BISWAL oy [2022-07-13 No-
022 13)
[ ARLAPL (se
3550289/ [15.07.2 |- iiigiD . ;gURg Order Dtd. at
0 2022 022 6260/2 | oLy [2022-07-13 No-
022 13)
N ABLAPL (Se
35(50290/ [15.07.2 |- P. K. . ;gURg Order Dtd. at
1 2022 022 1957/2 |BARIK oy | [2022-05-11 No-
022 13)
13550291/ [15.07.2 [ABLAPL [RAHUL  [C.O. [COURT |[Order Dtd. [(se




12022

022 - SETHI NO. 9 |2022-07-13 at
3266/2 OLD No-
022 13)
ABLAPL (Se
50292/ (15.07.2 |- P. C. c.0 ;gURg Order Dtd. at
2022 022 5593/2 |SEJPADA |~'" | °0 7 [2022-07-13 No-
022 13)
ABLAPL (Se
50293/ [15.07.2 |- o sany oo ;gURg Order Dtd. at
2022 022 6641/2 | " oLy [2022-07-13 No-
022 13)
_ (Se
50294/ |15.07. ?g;ié/ S C GENE Order Dtd. at
2022|022 SUNDARA |RAL 2022-07-08 No-
2022
13)
RSA- (Se
50295/ |15.07. 45/200 A GENE Order Dtd. at
2022 022 3 SUNDARAY |RAL 2022-01-21 No-
13)
_ (Se
50296/ |15.07. gg;j}z s K GENE Order Dtd. at
2022 022 BEHERA  |RAL 2021-01-18 No-
017
13)
CRLMP- COURT (Se
50297/ 115.07.2 |/ )20 |6 C co. ko Order Dtd. at
2022 022 SWAIN O NP 12022-07-06 No-
022 17
13)
WP (C) - COURT (Se
50298/ [15.07. 13272/ B.BAISAK c.o. INo Order Dtd. at
2022 022 H O N0 15022-07-14 No-
2022 22
13)
WP (C) - COURT (Se
50299/ (15.07.2 | ,00 [LOKNATH |, . |c- Order Dtd. at
2022 022 DASH O e 15022-07-14 No-
2022 22
13)
_ (Se
50300/ [15.07. quié?G/ A.DAS c.0 I(\:ISURT Order Dtd. at
2022 022 : WO N0 15022-07-14 No-
2022 22
13)
(Se
WP (C) - WRIT
50301/ |15.07. GENE Order Dtd. at
2022 022 13728/ |J.KAMILA |po 2006-11-09 BRANC o
2006 H-4
37)
_ (Se
50302/ |15.07. ?gég}z J.K.MOHA c.0 ;gURT Order Dtd. at
2022 022 NTY O e 10022-07-11 No-
022 22
37)
(Se
WP (C) - WRIT
50303/ |15.07. GENE Order Dtd. at
2022 1022 23323/ J.KAMILA 1pap 2019-03-06 i??NC No-

29)




WP (C) -

COURT

(Se

50304/ |15.07. M.N.MOHA Order Dtd. at
2022|022 L4281/ 1y €-0- MO 15022-07-14 No-
2022 24
29)
(Se
WP (C) - WRIT
50305/ |15.07. GENE Order Dtd. at
2022 1022 8786/2 |J.KAMILA |p;p 2022-03-06 BRANC o
020 H-1
1)
(Se
WP (C) - WRIT
50306/ |15.07. GENE Order Dtd. at
2022|022 10281/ |J. KAMILA |pp 2020-03-20 BRANC INo-
2020 B2 RS
_ (Se
50307/ |15.07. ?iég;/ M.N.MOHA c.0 ;gURT Order Dtd. at
2022|022 NTY (0 N0 000 07-14 No-
2022 24
6)
(Se
WP (C) — WRIT
50308/ |15.07. GENE Order Dtd. at
2022|022 9140/2 |J. KAMILA |ppp 2020-03-17 BRANC o
020 H-6
36)
WP (C) - COURT wrIiT | (°€
50309/ |15.07. 15658/ |s.SAMAL |C.0. INO. Order Dtd. BRANC at
2022 1022 2022-07-14 No-
2022 22 H-1
31)
(Se
WP (C) -
50310/ |15.07. GENE Order Dtd. at
2022 1022 16492/ |J. KAMILA |ppp 2020-07-27 No-
2020
31)
CRLMC- COURT (Se
50311/ |15.07. 1723/2 P.K.MOHA c.o. INo Order Dtd. at
2022 |022 NTY (0 NO- 6002-07-05 No-
021 11
31)
ABLAPL (Se
50312/ |15.07.2 |- PRAMOD  |GENE Order Dtd. at
2022 1022 12700/ |JENA RAL 2022-04-20 No-
2020 31)
ABLAPL (Se
50313/ |15.07. - BALARAM GENE Order Dtd. at
2022 1022 15350/ |SINGH RAL 2021-12-22 No-
2021 31)
_ (Se
50314/ |15.07. fsggfz s st oo ;gURT Order Dtd. at
2022 1022 : 0 N0 600-07-05 No-
021 11
31)
_ (Se
50315/ |15.07. ¥§£2>2 s K GENE Order Dtd. at
2022|022 NAYAK RAL 2022-06-29 No-
012
31)
50316/ |15.07. ?52(2)6; L.K.NAYA |, |COURT |Order Dtd. ;ie
2022 1022 Soss K O« No. 6 [2022-07-13 o




[ | 31
WP (C) - (Se
3750317/ [15.07.2 || (g ¢’ M.R.SAHO |, |COURT |Order Dtd. at
8 2022 022 0 2+ INo. 6 |2022-07-13 No-
2022
31)
B WP (C) - wriT | (°€
37150318/ |15.07. 15819/ R.K.SARA c o COURT |Order Dtd. BRANC at
9 [2022 022 NGI Y+ INO. 6 |2022-07-12 No-
2022 H-4
38)
38150319/ |15.07.2 ["F(C)~ COURT |Order Dtd ;ie
0 [2022 022 11405///S.DASH  [C.0. g " 6 12022-07-14 No-
2022
38)
[ WPC (OA (se
38150320/ [15.07. C) - B.C.PAND c.0 ;gURT Order Dtd. at
1 [2022 022 1482/2 A U, [2022-07-14 No-
014 38)
N CONTC- COURT (Se
3850321/ [15.07.2 |7 0= [P.R.SWAL | oo Order Dtd. at
2 12022 |022 N O e 15022-07-14 No-
022 22
38)
M WP (C) - COURT wrir | ‘S©
38150322/ 15.07. 9673/2 IR.R.DAS c.o. Ino Order Dtd. BRANC at
3 2022|022 R SO MY 10022-07-14 No-
022 22 H-7
48)
N WP (C) - COURT wrrr | (S€
3850323/ [15.07. Order Dtd. at
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